New Delhi, this the "7th day of Eugust{ 1997

.r/o Qr, No,38/9; Type-I(A), Sector_1I

CENTRAL AOMINISTRATIE TRIBUNAL A— T
o PRINCIPAL BENCH RN

G.A.NG.1683/97

Hon'ble Shri'R.K.Ahooja, Member(A)

Atma Ram'Kalyania

s/o Late Shri Ram Gopa}l

Air Suryey Uraftsman Gde—1II

No.64 (AHS) Party, Suryey cof India
Pushpa Bhayan

NEW DELHI _ 62,

’

Pushp Vihar, NEW DELH;. ‘ e« Ppplicant
(By Shri A.K.Bharduaj, Advocate)

Vs,
Union of India through

1. The SBCfetary -
Mimistry of Urpan Developmant
Govt, of India
Nirman Bhawan
NEW DELHI,

2, The Birector
Directorsate of Estatgs
Nirman Bhawan
BEW DELHI,

3. The Directop
Survey (AIR), Directorate of Suryey
West Block No,Iv Wing No,Iv
R.K.Puram, NEW DELHT - 66, ««+ Respondents

U RO E R(0Oraj)

to withdray the 04, Permission ig granted, 04 is,

therefore, dismissed ag withdrawn,
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